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[Translation] 

Ismauce of Pennits and Drl'rinJt 
Licenc:es 

3880. SHRI SURYA NARAYAN 
YADAV; 

SHRI BARE LAL JATAV; 

SHRI KESHRI LAL' 

SHRIMATI GIRIJA DEVI: 

SHRI RAM VILAS PASWAN: 

SHRI BRIJ BHUSHAN SHARAN 
SINGH; 

SHRI RAJENDRA AGNIHO' 
TRI: 

SHRI PANKAJ CHOWDHRY; 

SHRI J ANARDAN MISRA: 

SHRI SHRIKANTA JENA: 

Will the Minister of SURFACE TRANS­
PORT be pleased to state: 

(aJ whether irregularities have been com­
mitted in the is:mance of permits ttl Red 
line and private bus operators and driv­
ing licences during the last two years in 
Delhi; 

(b) if so, the detalls thereof including 
the number of persons arresteu in this 
connection; and 

(c) the corrective steps taken or pro­
posed to be taken in this legard~ 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANS· 
PORT (SHRI JAG DISH TYTLER): (a) 
No. Sir. 

(b) and (c) Does not arise. 

Theft I. Bokaro Steel Plant 

3881. SHRI MUMTAZ ANSARI: 

SHRI BHUBANESHWAR PRA­
SAD MEHTA: 

Will the Minister of STEEL be pleased 
to state: 

la) whether the Government are awn!'! 
of the theft o{ steel committed in \\o\;.aru 
Steel ?\ant~ md 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Yes, Sir. Some inci­
dents of theft have heen rellorted from 
Bakaro Steel Plant. 

(b) According to Steel Authority of India 
Limited the security has been intensified 
in Bokaro Steel Limitd: Ti~hter secu­
rity measures like sealing the gates at 
night, permanent closure of gates, patron· 
ing by Central Indu,;trial SecuritJ Force 
personnel, inspection of security measure( 
by plant executives, surprise checks by 
senior officers etc. have been introduced. 
These are reviewed periodically and action 
taken wherever warranted. 

[English] 

Pak's Abetment to MiIitaDcy 

3882. SHRI T \ 'L\ CHAND KHAN-
DELVl-J'\L: 

SHRI V. SREENIV ASA PRA-
SAD: 

SHRI G. DEVARAYA NAIK: 

Will the Minister of EXTERNAL AF­
FAIRS be pleased to state: 

(a) whether the attention of the Gov­
ernment has been drawn to the news item 
captioned -'Pakistan's abetment (,f K.ash­
mir militancy" as reported in the Times of 
India dated May 31, 1\193: 

(b) if so, the facts and details thereol 
and 

(c) the steps taken/proposed to be taken 
by the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI R. L. BHATIA): (a) Government 
have seen the news item titled ~Pakjstan 
abetting Kashmir militancy" which ap­
peared in the 'Times of India' dated 

31-5-1993. 

~b\ the remedial step~ ta.lttl\ to ptevent 
recurrencc thcttof'? 

(b) Pakistan's support to terrorism and 
subversion directed asainst India is con­
tinuin&- ?akistan has been uaining Kash­
min militmts, providin'l them with aIt'IlII 

and tina.ncial support md actively awst­
ing them to intlltrate across the 
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